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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II
(General information relating to legislative & other matters)
Monday, 18" November 2024/ 27, Kartika, 1946 (Shaka)
No. 158

RECONVENING OF THIRD PART OF FIFTH SESSION OF THE SEVENTH
LEGISLATIVE ASSEMBLY OF NATIONAL CAPITAL TERRITORY OF DELHI:

Hon’ble Members are informed that the sitting of the Third Part of Fifth Session of Seventh
Legislative Assembly of the National Capital Territory of Delhi will be reconvened on Friday, 29t
November, 2024 at 11:00 A.M. in the Assembly Hall, Old Secretariat, Delhi-110054.

ALLOTMENT OF DAYS FOR TRANSACTION OF BUSINESS DURING THIRD PART
OF FIFTH SESSION:

The sitting of the Legislative Assembly has been tentatively fixed for 29™" November 2024
(Friday), 02" December, 2024 (Monday) & 03"¢ December, 2024 (Tuesday). Subject to the
exigencies of business, the sitting of the House may be extended.

TIME OF SITTING:

The sitting of the Legislative Assembly will commence at 11:00 AM and shall continue until
the business fixed for the day is concluded. The quorum bell will be rung 05 Minutes before the
time stipulated above to enable Members to take their seat.

SEATING ARRANGEMENT:

Hon’ble Members are requested to take their respective seats allotted to them in the House.

VISITORS’ GALLERY:

Guidelines for issuing Visitors’ Gallery Passes

The following directions of the Hon’ble Deputy Speaker regarding issuance of visitors’
Gallery Passes are detailed below for the kind information and compliance by Hon’ble Members:-
i. The Hon’ble Members should recommend the names of persons for visitors’ gallery only if
they are personally assured about the visitors’ antecedents.

ii. Applications for passes will not be entertained unless they bear the signature and stamp of
the MLA concerned and are enclosed with copies of photo I-Cards of the visitors duly
attested by the concerned MLA.

iii. Telephonic requests for issuance of passes will not be entertained.

iv. Application forms for the issue of visitors’ gallery passes must be submitted by 5:00 PM on
the working day previous to the date for which the visitors’ gallery passes are required.

v. The seating capacity in the visitors’ gallery being limited, not more than two passes will
ordinarily be issued to a Member for each sitting.

vi. No admission cards for the visitors’ gallery will ordinarily be issued on the same day.

Ranjeet Singh
Secretary



